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IAW-Powr/t3 / 2o23-to-Law, Justice and parliamentary Affairs

GOVERNMENT OF JAMMU AND KASHMIR
DEpARTMENT oF LAW, JUsrcE ANo panliartrirvilny AFFATRs

Civil Secretariat, SrinagarlJammu

Notification

Jammu, the /J "ot oecemuer, zozs

S:o. 6ll .- tn exercise of (he powers conferred as contajned in sub-secrion (1)of secrion 20 of rhe code of ciiminal pr.ocud;, 19;4, i;;"Cor"iiilun, n"r"uyappoint the to owing officers ro be rhe Executive M;d;irri",;;;at exerciseall the powers of an Executive Magistrare, within rt .i.ti,"itoii"rlrrlji"mn.

By Order of the Government ot Jammu and Kashmir.

sdr.
(Achal Serhi)

Secretary to Government.

oatea: - l{ -D- zozsNo. LadPower/13/2023-10

7 lncharge Website

Copy to thei
1. Joint Secretary (J&K), Ministry of Home Atfairs, Government of tndia.2. DivisionalCommissioner,Jammu.
3. Commissioner /Secretary to Government, Department of Food Civil

Supplies and Consumer Atfairs.
4 All concerned Otfice(s).
5 General Manager, Government press, Jammu ror publicalion in an e)tra

ordinary issue ol the Government Gazette.
6 SO section, Depanment of Law, Justice and parliamentary Affairs.(w.7.s.c) /

t
(Shamim Ahm an i)

Senior cer
Departmenl Justice and P.A

)

h

S.No Name ot the Officer(s)
(Mr./Ms. )

Designation

7 Rilat Kohli Director FCS&CA Jammu
2 Javed lqbal Rather Deputy Direcror,

F&R FCS&CA Jammu
Assistant Director.
Enforcement Wing of
Oirectorate of FCS&CA,
Jammu.

Rohit Kumar3.


